BEFORE THE NATIONA GREEN TRIBUNAL
SOUTH ZONE, CHENNAI
ORIGINAL APPLICATION NO.100 OF 2022 (Sz)

IN THE MATTER OF

Akula Satish
Telangana State

e e Applicant (s)

State of Telangana,
Respresented by its Principal Secretory,

Hyderabad andO,s =~ Respondent(s)

Sl ANNEXURES Description of documents Page No
No

i Report filed by 10™ respondent 1-5

2 | ANNEXURE-1 |Map showing the water body of| 6
new visakavani cheruv

3 ANNEXURE-2 | Kazipally Village Map 7

4 | ANNEXURE-3 | Mallampet Village Map 8

5 | ANNEXURE-4 |Shambipur Village Map 9

6 ANNEXURE-5 |Copy of HMDA Letter dated 10
27.1.2023

Place: Sangareddy
Date: 25-02-2023

Counsel for 10" Respondent
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BEFORE THE NATIONAL GREEN TRIBUNAL
'SOUTHERN ZONE, CHENNAI
IN
O.A. NO: 100 OF 2022

Between:

1. Sri. Akula Sathish S/o A. Lingaiah

And:

Plot No. 20, Flat No. 402,
Hari Sree Avenues, Srinivas Nagar Colony,
R/o Nizampet, Bachupally Mandal, Medchal District.

...... Applicant

1. State of Telangana
Rep. By its principal Secretary, Irrigation Department
Secretariat, Hyderabad 500022.

2. State of Telangana
Represented by its principal Secretary,

Urban Development & Municipal Administration.
Secretariat, Hyderabad-500022.

3. Hyderabad Metropolitan Development Authority
Represented by its Metropolitan Commissioner
Swarna Jayanthi complex, Ameerpet, Hyderbad 500038.

4. Telangana State Control Board
Represented by its Member secretary
A-3, Paryavaran Bhavan,

Sanath Nagar, Hyderabad 500018.

5. The District Collector, Medchal Malkajgiri District
Telangana 501301.

6. The District Collector, Sangareddy District
Vidya Nagar Colony, Pothireddy Pally, Sangareddy
Telangana 502295. s

7. Chief Engineer, Minor Irrigation Department
Errumanzil, Hyderabad, Telangana.

8. Commissioner, Dundigal Municipality
Near Mandal complex, Gandimaisamma, Medchal — 500043.

Dutrerua

EPONE ngi.-
IrrlgatiE‘n‘ l-)Fivision 1
Sangareddy

B
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9. Executive Engineer, Irrigation Division No.1,
Red Hills, Hyderabad - 500004.

10. Executive Engineer, Irrigation Division No.1, Sangareddy

Sangareddy Bypass Road, revenue Colony, Balaji Nagar Ahmad Nagar,
Telangana.

11.M/s Modi Builders & Realtors Pvt. Ltd.
Edifice Homes Pvt. Ltd. Represented by its Managing Director
4™ floor, Ashoka Chambers, Road No.2
Banjara Hills, Hyderabad, Telangana 500034.
12.M/s INS infra structures Pvt. Ltd.
Rep. by its Managing Director,
Manvita Brinda, Mallampet Village
Medchal-Malkajgiri District — 500090

REPORT FILED BY 10™ RESPONDENT

I, P. Madhusudhan Reddy S/o P. Vittal Reddy R/o Sangareddy Age: 56
Years Occupation: Service, presently working as Executive Engineer, IRCADD,
Irrigation Division No.1, Sangareddy do hereby solemnly affirm and sincerely state

on oath as follows.

I state that I am the deponent herein and I am authorized to file the
present counter. I state that I am well acquainted with the facts and circumstances

of the case and depose as under.

1. The Hon’ble National Green Tribunal, Southern Zone, Chennai passed
an order dt:17.01.2023 directing the Irrigation Department to produce
the map showing the water body and since there are 3 villages
involved in the matter namely, Kazipally, Mallampet and Shambipur
Village, the Hon’ble NGT also directed to produce the village maps

before the Tribunal.

/Q)J\NM() S\
DEPONENT ——

Executive Enginreer
Irrigation Division 1
Sangareddy

@ Scanned with OKEN Scanner



Page |3

In this regard, it is submitted that a joint inspection was conducted on
Dt:09.02.2023 by the Survey Department and Irrigation Department
Officials of both the Districts (i.e. Sangareddy and Medchal Malkajgiri
Districts). During the joint inspection, the land boundaries were
demarcated in the field with reference to the preliminary notified FTL
co-ordinates and accordingly prepared the map incorporating the three
villages i.e Kazipally (V) of Jinnaram (M) of Sangareddy District and
Mallampet & Shambipuri Villages of Gandimaisamma (M) of Medchal-
Malkajgiri District showing the water body namely new Visakavani
cheruvu (Lake ID No.1000/EN/02) of Kazipally (V), Jinnaram (M),
Sangareddy District.

It is further humbly submitted that during the joint inspection, it is
observed that Sy.No.187, 188 of Kazipally (V), Jinnaram (M),
Sangareddy District are overlapping with Sy.Nos: 14, 16 & 17 of
Mallampet (V) of Gandimaisamma (M) of Medchal-Malkajgiri District.
Because of inter District boundaries the survey teams of both Districts
jointly inspected and prepared the map duly marking the overlapping
area and showing the survey number wise details of the extent of
areas affected in the FTL and Buffer zone of New Visakavani cheruvu
as per the HMDA preliminary notified map ( Map enclosed for kind
perusal-Annexure-1).

Further it is submitted that, the HMDA has directed for conducting Re-
survey as per the HMDA Lake Protection Committee guidelines vide Lr.
No. O.A. No.100/NGT/HMDA/LPC/2022 Dated 27.01.2023. After the re-
survey is completed and map approved by the HMDA further action will

be initiated by the Irrigation Department.

/P,u)\/‘ PR A
DEPONENT i

Executive Engi_neer
Irrigation Division 1
Sangareddy

b
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5. It is further submitted that in compliance with the Hon'ble National

Green Tribunal orders the village maps of three villages namely,

Kazipally, Mallampet and Shambipur are also enclosed for kind perusal
(Annexure-2, Annexure-3, Annexure-4),

Hence, for the reasons stated above, it is therefore prayed that the
Hon'ble National Green Tribunal may be pleased to pass orders as this Honble
Tribunal may deem fit and proper in the circumstances of the case.

_wam A

DEPONENT
Counsel for Respondent S ST Englis ¢
d on this the Irrigation Division 1
Solemnly affirmed at Hyderabad on - iy
25™ Day of February 2023 and signed his name in i
My presence
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VERIFICATION

I , P. Madhusudhan Reddy, S/o Sri. P. Vittal Reddy Age: 54 years,
Executive Engineer, I & CADD, Irrigation Division No. 1 Sangareddy the 10
respondent herein do hereby verify herein that the contents stated in the
above report are true and correct to the best of my knowledge and belief and

as per records.

Hence verified on this 25 the Day of February 2023 at Sangareddy.

Doy
DEPONENT

Executive Eng‘.peer
Irrigation Division 1
Sangareddy
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! Hyderabad Metropolitan Development Authority

hmda Office of the Iixceutive Lngineer, Lakes Protection Committee Cell,
Grovng G 2" Floor, Swarna Jayanthi Commercial Complex, Ameerpet, Hyderabad.
Letter No.0.A No.100/NGT/HMDA/LIPC/2022 Date: 27.01.2023
To,

1)The District Collector ,
Sanga Reddy District.-502001

2)The District Collector ,
Medchal-Malkajigiri District.-500078

Sir,

Sub: HMDA-Lake Protection Committee- NGT, Chennai -O.A. No100/2022- Filed by
Akula Satish- Against The State of Telangana and others orders dt. 18.01.2023
regarding VisukavaniCheruvu — Displacement in Cadastral map - Requested to
resurvey the FTL/Cadastral along with Revenue Survey no. - Reg

Ref: 1) This office letter no.3248/HMDA/LPC/2021 dt.13/12/2021 in response to the
representation filed by M/s Edifice Homes Pvt.ltd.
2) Hon'ble NGT orders in OA No. 100/2022 dt. 18.01.2023
3) U.o note NO.NGT/100 OF 2022 dt 25.01.2023 from Director planning -Il, HMDA

XXX

In view of the directions of the Hon'ble National Green Tribunal(SZ), vide its order
dt.18/01/2023 in OA No.100 of 2022, since there is a displacement in the Cadastral map
coordinates it is requested to resurvey the same and resubmit lake Cadastral Map along with a
revenue statement showing the exact water body falling with reference to the three villages
that are involved (Kajipally, Mallampet & Shambhupuram).

Hence the existing coordinates is to be reverifed with reference to the existing surplus
weir of the VisukavaniCheruvu ( Lake ID no. 1000/EN/02) as per lake protection committee
guidelines .

Since the report has to be submitted to the Hon'ble NGT by 28/02/2023, the resurvey
may be taken up immediately and location of the lake shall be correctly identified along with the
revenue statement.

Yours faithfully,
Encl: (As above) (;7\&,\; MR’*—

Executive Engineer,
Lake Protection Committee,
HMDA
1. Copy to the Chief Engineer, Irrigation, Sangareddy dist.502001 for taking necessary
action.
2. Copy to the Chief Engineer, Irrigation Hyderabad, Errumanzil.-500082 for taking
necessary action.
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